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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(Through Video Conferencing) 
 
 

Original Application No. 142/2022/EZ 
 
IN THE MATTER OF: 
 
Pratap Chandar Mohanty & Ors.----------------------Applicant(s) 
 

Versus 
 

State of Odisha & Ors.------------------------------- Respondent(s) 
 

Affidavit on Behalf of the State Environment Impact Assessment 
Authority (SEIAA), Odisha (Respondent No-04) Before the Hon’ble 

National Green Eastern Zone Bench, Kolkata 
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Shri Apurba Ghosh   
Advocate for Respondent No.08 

        (SEIAA), Odisha  
C/o Partha Sarathi Shamajder  

      25/D Baderaipur Road  
     P:O Jadavpur, Kolkata -700032 

 Email-apu7law@gmail.com 
Phone No.9476239442  

Place: Bhubaneswar 
Date: 28/04/2023 
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